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say that the Government is aware of the 
problem and is very much concerned about the 
situation, and that the Labour Minister 
particularly is seized of the issue at the 
moment. We would like this situation to end, 
whether it is a lock-out or a token strike or an 
indefinite strike. The issue that has precipitated 
the matter, namely, the failure of certain 
newspapers to pay interim relief, must be 
resolved. 

THE   BUDGET   (RAILWAYS)   1977-78— 
GENERAL DISCUSSION— (Contd.) 

MR. DEPUTY CHAIRMAN : Now, we 
will have further discussion on the Railway 
Budget. Mr. Syed Nizam-ud-Din. Not  here.    
Mr.   Pattiam   Rajan. 

SHRI S.  W.  DHABE   (Maharashtra) Sir, it is 
a very serious matter. I would request the 
honourable Minister present here to make a 
detailed statement slating as to how  many  
strikes  have  taken  place  and what steps the 
Government propose to take specifically  for 
the implementation of the decisions of the 
Wage Board and not showing the position as 
obtaining in law.    We know that if the matter 
goes to the court, it will go to the Labour 
Court, then the High Court  and then the 
Supreme Court and it will take 10 years.   That 
is the experience of the working of the Courts. 
I, therefore,  appeal  to  the  Minister  present 
here   to  make  a statement  outlining  what 
steps the Government will take in  respect of 
the implementation of interim relief.  It is a 
very serious matter affecting the entire country. 

SHRI YOGENDRA MAKWANA (Guja-
rat) : Sir, I support what has been stated by 
Mr. Dhabe. It is really a very serious matter 
because some newspapers have, declared lock-
outs and the workers are out of employment 
nowadays and the strike is going on still in 
some newspapers at different places. Will the 
honourable Minister kindly make a statement 
on this issue ? 

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI LAL K. 
ADVANI)   :   Sir,  I would  simply like  to 

SHRI PATTIAM    RAJAN     (Kerala)   : Mr. 
Deputy Chairman, Sir, I rise to support the 
Budget.    In the speech made    by the 
honourable Minister in this House, he has stated 
that all those employees whose services had 
been terminated    during    the 1974 strike have 
been reinstated.    But    I would like to say that 
some of these employees are still out and that 
satyagrahas are going  on  in  Ernakulam.   
Therefore,      I would request the Minister to 
look into the matter and give necessary 
instructions    to the  authorities  concerned  to  
reinstate  the employees.    The agency that has 
given a misreport  to the    Government    must    
be strongly dealt with.   Then the Government 
has reduced the rates of the platform ticket. 
Therefore, the people are saying that Indira 
Gandhi  brought   the  20-Point  Programme 
before the nation, and  the Railway Minister, 
Shri Dandavate, has come forward with 20-paise 
budget in  Railways. Now I feel it is better and 
that is why 1 am supporting this budget.    But I 
would  request the Minister  to  think  seriously  
about  the  reduction of the  passenger fare  
which had been   increased   during   the   
emergency.     I also think that it is the duty of 
the Janata Party  to  rectify  the   mistakes  
committed by the  former    Government    
during the emergency including  the  economic 
burden that had been imposed on the people. 
Again I  appreciate  the  Minister for  his  
decision to settle the long-standing demands of 
the 
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employees, but I think that some of the 
demands can be settled without any nego-
tiation because the Minister is a trade union 
leader. One of the demands was about duty 
hours. Eight-hour duty per day is agreed. It is 
an internationally agreed law and some of the 
advanced countries have reduced this from 
eight to six, but in India especially in this 
industry some of the workers are compelled to 
work for more than 10 hours. Therefore, the 
Minister must assure this House that not a 
single worker in the Railways shall be allowed 
to work for more than eight hours after this 
budget. I would request the Minister to take a 
sympathetic attitude towards the workers 
engaged in the catering service. So many 
memoranda have been given to the 
Government regarding the demands and the 
grievances of those who are engaged in the 
catering service and those of them who have 
been working for more than 20 years are still 
considered as commission bearers. Therefore, 
the Government should consider them as a 
part of the Railway staff and give them all 
other benefits which have been given to the 
other employees. 

Again, as far as the people of Kerala are 
concerned, this budget is a disappointing one. 
The former Government had taken a negligent 
attitude towards them as a political vengeance 
because the people of Kerala were against the 
Congress since 1962. Therefore, they took 
vengeance, political vengeance on them, and 
not a single line was allotted to Kerala after 
the Independence except that the Ernakulam-
Trivandrum metre-gauge was converted into 
broad-gauge. We were hoping that the new 
Government will take a sympathetic attitude 
towards the people of Kerala, but this budget 
shows taut it will not. We are demanding three 
railway lines. One is Ernakulam-Alleppey 
line. Honourable Member, Shrimati Leela 
Damodara Menon, has stated the importance 
of that line. It is a very short line, nearly 51 
km. I request the Minister to include that line 
in the present budget and allow an initial 
amount to start the construction of that wort.. 
The second line, and more important 
according to me, is Tellicherry-Mysore line. It 
is a long-pending demand of the people of 
Malabar area since 1952. A preliminary 
survey was conducted in 1930 when the 
Britishers 

were ruling India. After the Independence 
another survey was conducted. And I think the 
former Government has prepared a cooked-up 
report stating that it is an uneconomic route. I 
do not know how they came to the conclusion 
that the Tellicherry-Mysore railway line is an 
uneconomic route. It is a backward area and 
this area is thickly populated. Therefore, if an 
independent survey is conducted, I am sure 
that this line will be found to be economic. 
The other line is the Guruvayoor-Kutti-puram 
line. Guruvayoor is a pilgrimage centre and 
thousands of people are daily going to the 
place from dirferent parts of South India. 

About facilities to the second class pas-
sengers, 1 would like to suggest to the hon. 
Minister that the K. K. Express, which is now 
running twice per week, should be made a 
daily service. 

About electrification of  lines, the Man-
galore-Madras line should be electrified. Also 
the Calicut-Trivandurum line should be 
electrified. This has to be include  in the 
present Budget because the Stale Government 
has already given an assurance to provide 
electricity at cheap rates. 

About the Railway Board, the Minister has 
stated that it is going to be reconstituted. I 
would request the Minister to consider taking 
elected representatives of the Railway 
employees in the Railway Board to give 
proper direction for the good working of the 
Railways. 

With these words, I support this Budget. 
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The House then adjourned for 

lunch at four minutes past one of the 
clock. 

The House   reassembled   after   lunch   at 
five minutes past two of the clock,   Mr. 
Deputy     Chairman     in   the   Chair. 

SHRI R. NARASIMHA REDDY (Andhra 
Pradesh) : Sir, at the outset 1 would like to 
congratulate the hon. Minister for Railways 
for taking a right decision in ordering 
reinstatement of all the employees  victimized  
during  the  railway  strike. 

Secondly, I would like to congratulate him for 
not doing the usual thing of raising the freights 
and fares. Then, on his statement that he would 
concentrate on the development and 
improvement of classless trams in this this 
country and also because he has promised 
more amenities for the second class 
passengers, I would like to say that most of us 
travel in these longdistance trains. Most of the 
M.Ps. travel in first class. Many of us do not 
have the experience of travelling in ordinary 
passenger trains which connect interior areas. 
Even today I should say, compared to the long 
distance trains, the ordinary passenger trains in 
which the poorest people of this country travel 
are not at all in a happy situation. Even today 
when we travel, if we just look at them, enter 
into these trains, we can easily see that most of 
the carriages in these passenger trains are out-
dated, almost to be condemned. The window 
shutters are not in order. The lavatory 
arrangement is not in order and the bogey 
itself is old, rickety and dirty. I would request 
the hon. Minister to give priority to this aspect 
first. More than hundred passengers travel in a 
compartment which has a capacity of sixty 
only. Thus, a carriage which should earn Rs. 
60, is earning Rs. 100 from poor men. They 
have no convenience. They have to stand and 
travel and yet they have to pay. There is a 
tremendous overcrowding in these passenger 
trains on every line. These conditions have to 
be improved. After all, these passenger trains 
are for the real janata and, I hope, the Janata 
Government will first concentrate on this 
aspect of the problem before thinking of 
improving the long-distance trains which to 
my mind, compared to the ordinary passenger 
trains, are quite satisfactory, taking the 
conditions of the country into consideration. It 
is very easy to provide cushions in these long-
distance trains. The Minister has said that in 
the long-distance trains, even in the second 
class compartments, some sort of cushion will 
be provided. I would wish even this could wait 
and the question of providing amenities to the 
passengers in ordinary trains should be looked 
into and the problem of overcrowding in trains 
by the poolrest people of this country  should 
be 
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attended to first. This is the most important 
problem that the Railway Minister has to 
tackle. 

While   congratulating  the   Railway  M'n-
ister for reinstating  the    employees   victi-
mised, I would like to bring to his notice that  
at  the  same  time,  not  only  in the railways 
but in the  industrial  sector also, the working 
class should   be elevated   into responsible  
trade-unionism in our country. This is one 
aspect in which the Minister and  the  
Government  can  contribute to a large   
extent.    Responsible   trade-unionism is very 
necessary  for this  country.     The railway 
workers do have a right to demand proper 
wages, to demand proper facilities. But they 
have a duty to this country; they have   a duty  
to  this  nation.    I shall  be happy if I am 
wrong, but my impression today is that, 
unfortunately, in this country trade-unionism 
has yet to evolve into responsible   trade-
unionism.    By  "responsible'* I mean, taking 
the nation's interests into  primary  
consideration  because  unless the system, of 
which we are a part, works properly, no 
particular element of the system can prosper.    
Therefore,    I hope that in this respect also, 
both the trade union leaders  and  the 
Government would work together    in 
developing    this    responsible trade-
unionism. 

Then another aspect which I would like to 
touch upon is that in developing the railways, 
in deciding where new railway lines have to be 
taken up, where new extensions have to be 
taken up where improvements have to be taken 
up, the only consideration should be the 
objective need of the area and no subjective 
consideration should come into this. Political 
considerations, or regional considerations, or 
personal considerations should not come into 
these decisions. We have to take the objective 
needs of the country into consideration—and 
in that particularly the needs of the backward 
areas which have not been at all looked into so 
far. Here, I would say that in the area from 
which I come—Rayalaseema—supposed to be 
the famine area, the most backward area—the 
present railway lines, I think, were laid about 
hundred years ago. After that, not a single 
extension, not a single line has been 
introduced.      I am sure, there      are 

many more such areas in the country where 
the people may not be vocal, where the people 
may not have the political pull. So they are 
likely to be neglected and ignored I hope Mr. 
Dandavate, our Railway Minister, will look at 
this problem in a very objective manner and 
take into consideration only the objective 
needs of the situation when new developments 
have to take   place. 
Then,   Sir,   coming  to the question  of 

economy  in  the  administration,     I  would 
bring  to  the  notice  of  the hon.  Minister an 
important fact which many railway officials,    
in  the  course  of  my casual   talks with them  
have  told  me—and possibly  it is true—on the 
question of compensation given for the goods 
lost.    I do not have the  exact  figures,  but 
quite  a huge sum of money is paid every year 
towards compensation.    I  leam  from  reliable 
sources that a considerable amount of the 
losses, not all  the losses, are manipulated.    
The manipulation is done by collusion between 
the businessmen and the officials concerned.    I 
was told of cases where goods were neither   
lost nor  damaged  but   the   whole thing was 
manipulated as if a part of the goods was lost or 
damaged, the    compensation  was paid  and  it 
was safely  distri-outed   between   the 
businessmen   and   the officials concerned.    I 
am told that quite a considerable   amount   is   
lost  in this   way. Sir,    if  this  is   true,  I  
would   request the hon.  Minister  seriously  to  
consider     this aspect of the procedure for 
evaluating the compensation for  goods  and   if  
there  are any loopholes which the corrupt 
businessmen and corrupt officials are utilising, 
these loopholes should be plugged.    Thereby 
we can save a lot of money. 

Another aspect which, once again, some of 
the important railway officials told me in their 
casual talks with me was that, for instance, as 
is the case in every department in our country 
for the past many years after independence, we 
have been implementing Parkinson's Law with 
a vengeance in the railways also. There are a 
plethora of jobs whether there is commensurate 
work or not. This aspect also has to be looked 
into. Some senior official told me that even in 
the Railway Board, which has become a huge 
organisation, this organisation is not 
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warranted by the work that is being done. So, I 
would request the hon. Minister to look into 
this aspect also. 

Then, Sir, there is the usual problem which, 
I think, everyone of us knows and the hon. 
Minister knows, that is, blackmarketing in 
tickets. Once again it is a very ticklish 
problem how to tackle it. But it is going on 
even in the capital—in New Delhi and Old 
Delhi railway stations. How this has to be 
checked is also to be considered. 

Finally, I would like to know from the hon. 
Minister as to how many new railway lines we 
have been able to introduce after 
independence—not new trains on the same 
line but how many kilometres of new line has 
been introduced—because I find that the 
percentage of development from that point of 
view is not very encouraging. When this 
aspect is considered, I would wish the Rail-
way Minister to keep the backward areas in 
mind. As I said, regarding the passenger trains 
which go into the interiors, the people in the 
backward areas are not vocal, they are 
voiceless, but, just because they are voiceless, 
let them not be ignored. So, I hope the Janta 
Government will take up the cause of the 
voiceless people. 

Finally, regarding Andhra Pradesh, 1 would 
point out that the general feeling of the people 
there is that Andhra Pradesh has not got its 
due share from the Railways. Some time back 
work on a line had been taken up—a 
composite project—laying a broad gauge line 
from Bibinagar to Nadi-kude and the 
conversion of the existing metre gauge line 
from Macherla to Guntur into broad gauge. 
These two things are complementary and 
necessary in the particular situation in that 
area. For these, in 1975-76, Rs. 40 lakhs were 
sanctioned, in 1976-77, Rs. 30 lakhs were 
sanctioned, and this year it is proposed to 
spend Rs. one crore. Sir, the original proposal 
was that this project would be completed by 
1980, but the way money is sanctioned 
perhaps, it will take another decade for this 
project to be completed. Therefore, I would 
request the honourable Minister to give 
consideration to this aspect and see if the 
Railways 

could allocate at least Rs. 4 crores this year, 
so that at least some work could be done. and 
then the people of Andhra Pradesh would 
thank him. 

Thank you. 
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SHRI    U. K.    LAKSHMANA GOWDA , ;    Mr. 
Deputy Chairman,   Sir. ,at (he outset I congratulate 
my friend,   Mr. For his railway budget.   When he 
presented the interim budget and there were 
suggestions of reinstatements and other additional 
expenses involved, I  had said that  1 would 
appreciate all these things being done if he comes   
with  the  final  budget  without any increase   in   
fares.     I am  glad  that  he has brought out a budget 
in which there is neither any proposed increase on 
passenger fare nor on freight.   1. congratulate him 
for 

Sir, I am  going to be very brief.    There are a few 
point which I would like to make. points with regard 
to the general con-have been made. I support the 
view of many of my friends who have made re-
ference   to   the amenities,   d iscipl ine   and 
efficiency of the t r a in  services.    If there has been  
any  laxity  or  if  there   has  been  any down in the 
efficiency, it is a matter should be looked into.    If 
there has been any laxity after the repeal of the emer-
gency.    I am sure these things would be set right. 

So far as  the  budget estimates are concerned,   
even   though   there   has   not   been substantial   
return   on   it,   1   am   glad   that the deficit  has    
been    reduced  to a  great extent.    In this 
connection,    I would    like-to  make  one  or two  
points  about  wiping out   this  debt  of  about     470    
crores    of rupees.    This year it    has    been    
brought down  by  37 crores of rupees.    The whole 
point  is   that  since  the    Indian    Railways are   
owned    by   the   Central    Government and these 
are accumulated dues to the Government from the 
Railways, we have to take into consideration the 
social obligations that have  been  performed   by  
the  Railways all these years and which have resulted 
in the Railways not being able to manage their fin-
ances in such a way that they could  pay back much 
of these heavy dues..   They fixed 

the dividend at the rate of 51 per cent up to 1964. 
Then it was increased to 6 per cent. Still we find 
that they are not in a position   to   pay   if  back. 

Sir, here, when we are considering mans of the social 
obligations and particu-3   P.M. larly the carrying of 
freight and foodgrains and other things at a loss and 
then many of the amenities to the running staff which 
involve money  and expenditure which is of a social 
nature, 1. am wondering whether it could  not be 
considered  that a certain amount of this debt is 
w r i t t en  off.    I know it is a matter which has to be 
looked into both by the  Railway Ministry and the 
finance   Ministry.    We are  finding that  in one   
year  this  debt  is  reduced  by  Rs.  25 crores and the 
next year, in view of additional expenditure, it is 
increased. So. there-is a case for considering it, 
particularly in view  of  the  social   obligations which    
the Railways   perform   by   transporting     food-
grains, etc.  during  famines at concessional rates  and  
also  helping in the development of backward areas. 
We have also to consider  all   the   other  social   
obligations     and particularly  the  extension  of 
many of the r a i l w a y    lines  which   are   
uneconomic    and which has resulted in depleting the 
profits. So, there is a case according to me, to see that 
part of these debts is written oil, and then the 
Railways will be in a better position   to   make   use  
of  whatever  they  have developmental   purposes. 

Sir, one other point which  1  would  like to 
mention is with  regard to the participation of workers 
in the management.    And here.  certain efforts  have 
been made,  certain committees  have  been set up 
both at the    higher   level     and    the    shop    level. 
But     in       this,     one       impediment     has 
always  been  the  multiplicity  of  unions  in the 
Railways which has resulted in a lot of difficulties in 
the past and 1 hope my friend. Mr. Dandavate, will be 
in a position to reduce  the  number of such  trade 
unions  so that   it will   be much easier   to   have   
the proper participation of workers in the ma-
nagement  at different levels.    Participation does not 
mean that these committees will be converted into 
conciliation bodies or negotiation  meetings.   The    
participation    will have to be both for considering 
the working conditions and towards the improvement 
and 
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efficiency in the Railways. And I hope enough 
consideration will be given to this. There are 
the railway employees' demands and the 
Railway Minister said that the unions 
themselves have stated that they are 
negotiable. Sir, for years we have been hearing 
about these demands, the demands of the 
railway employees and then the employees of 
public sector undertakings. Now I am told that 
the Government is thinking of a sort of 
national minimum wage and also a separate 
"Industrial relation legislation.'' Sir, so far as 
the amenities and other things are concerned, 
there have been many disputes. T would like to 
suggest, Sir, let there also be a "social security 
and welfare legislation" so that it will not only 
cover this largest employing sector of the 
Government but will also give a lead to the 
other public sector undertakings as well  as  the  
private  sector  in  this respect. 

Sir, so far as the Railway Board is con-
cerned, there have been certain sections of 
people in this House and the other House who 
have always been demanding the abolition of  
the Railway Board. And Mr. Banerjee put a 
pertinent question the other day that of you 
scrap the Railway Board what you are going 
to have an alternative. Sir, I am glad that some 
reference has been made here and the Railway 
Ministry is thinking of implementing certain 
other recommendations of the Administrative 
Reforms Commission and seeing how the 
Railway Board could be streamlined. After all. 
the Railway Board, as it is, acts as a secretariat 
of the Railway Ministry, and it makes little 
difference whether it is a Board or a secretariat. 
The whole point has been that since policy 
matters are laid down by the Ministry, the 
working has to be done by the Railway Board. 
And I personally would suggest that more 
delegation of powers be made available to the 
Board so that they could take quicker 
decisions. 

1 do not think that the abolition of the 
Railway Board as such is going to yield much 
result. On the other hand, I hope that with the 
streamlining of the systems, taking up new 
projects in hand and devoting greater attention 
to efficiency the results achieved will be much 
better and all this criticism will be avoided. 

Then, coming to the provision, of new lines, 
I would like to say a few things about my own 
State, Karnataka State, about which my friend, 
Mr. Veerendra Patil, has already said 
something. Firstly, I want to say that the 
Bangalore-Mysore line should be converted 
into a broad gauge line. Secondly, the Hassan-
Mangalore line should be completed early and 
quickly. In that connection, I have one more 
request to make, a request which has been 
made by me ever since I am here from 1968. 
Before the Hassan-Mangalore line was thought 
of, it was proposed that there would be a 
Kadur-Mangalore line. But for various reasons 
it was changed from Kadur-Mangalore line to 
Hassan-Mangalore line. Actually, Sir. the 
Kadur-Mangalore line passes through certain 
parts of the country which are very near or 
contiguous to the Kudremukh iron-ore project. 
In between a suggestion was made that in 
order to provide facilities to the people in those 
areas where this line could not reach, a loop 
line should be constructed, starting from Kadur 
to Chig-magalore which would join the 
Hassan-Mangalore railway. In the past two 
years ago the then Railway Minister has been 
saying that this line has been surveyed and 
found to be uneconomic. I would like my hon. 
friend, Mr. Dandavate, to consider whether in 
view of the changed circumstances and in view 
of the fact that one of the largest iron-ore 
project is coming up in that area, it would not 
be possible to have a loop line connecting the 
Hassan-Mangalore line with the Chigmagalore 
plantation and mining districts. 

Sir, with these words I support the Budget 
presented by the Railway   Minister. 

SHRI SANTOSH KUMAR SAHU (Orissa) 
: Mr. Deputy Chairman, Sir, while, at the 
outset, I congratulate the Railway Minister for 
the hard Labour put in by him for presenting a 
surplus Railway Budget, I would just humbly 
ask whether this at all is a surplus budget. This 
is a very pertinent question which the country 
is asking, evidence for which can be found in 
many newspapers. One of the leading 
newspapers has stated in its editorial that this 
is only a status quo budget. 
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Sir, in the developing economy of a country 
when the railways provide the basic infra-
structure for the development of the country's 
industry and agriculture, can we say that a 
status quo budget would lead to progress ? 
This is a very fundamental question before us 
today when we are considering the Railway 
Budget. Then, in the same connection. I would 
like to ask whether it is a status qua plus 
budget or a status quo minus budget. I may tell 
you here. Sir. that if we compare the 
allocations on new lines provided in this year's 
budget, 1977-78, with those of the last year, 
only Rs. 52 crores have been provided this 
year as against Rs. 100 crores which were 
provided Inst year. 

Sir. as we all know, one of the major de-
fects of our planning is that we claim to da 
certain things in a certain time but then we go 
on extending the time and period of their 
completion. The result is that the estimates go 
up and the country is at a loss. We all know 
that the Railway Minister has stated in his 
speech that the Government wants to provide 
more railway lines in the backward areas and 
wants to create new infra-structure. But can 
we maintain the tempo of development of the 
railway lines in this way ? The Railway 
Budget reflects not only the development of 
the railways and the transport life of the 
country but it is also linked to the planning 
and development of the nation at large. These 
are the basic questions which the Railway 
Board will have   to   consider. 

The second question, Sir, is about the pace 
of construction which will naturally be slowed 
down with this much of funds that we have 
provided for in this Budget. What about the 
new lines ? In this Budget we have only 
provided for continuation of the old projects 
which had been started earlier. We do this 
thing so that in future also these backward 
areas will remain backward. We have 
followed a system of the British legacy in the 
construction of new railway lines. In the past, 
Sir, in Europe when the new railway lines 
were sought to be developed, they used to be 
based on growth of economy, inter-
dependence of different regions 

and development of different industries. In our 
country, unfortunately, before independence, 
all the railway lines were mainly constructed 
to connect the ports and when the Britishers 
left, there was a vast sea of backwardness and 
under-development in the whole country. Sir, 
we have to take a new approach in our policy 
towards construction of new railway lines if 
we want to develop the backward regions. As 
one of my friends just said, we are in a vicious 
circle. We say some areas are backward and 
we say that there is no potential growth of 
industries there and also we do not construct 
new railway lines so that those backward 
areas could develop. We are not even giving a 
chance to these backward regions to grow by   
constructing  new   railway   lines  there. 

Then, Sir, there is multiplicity of gauges. If 
we analyse the figures which are given, we 
find that 7 per cent of the railway lines 
constitute the narrow gauge. What is its con-
tribution in the form of passenger fare and 
freight ? If we analyse the total income from 
broad gauge and narrow gauge, we find that 
the narrow gauge contributes nothing though 
it constitutes 7 per cent of the railway lines in 
this country, and it contributes roughly 1 per 
cent towards income from freight. This way. 
Sir. Railway's economy will suffer. With five 
thousand kilometres of narrow gauge lines we 
think of competition and we think of growth 
in passenger traffic and growth in goods 
traffic. These lines have been definitely 
uneconomical. Sir, in 1969, a committee was 
constituted by this Parliament, in the Ministry 
of Railways and Mr. Chaturvedi was the 
Chairman of this Committee. I had the 
occasion to give evidence before that 
Committee about one of the railway lines. 
After inspection throughout the country of the 
different lines, the Committee submitted its 
report and I got a copy of it from the 
Chairman. Mr. Chaturvedi wherein the 
Committee recommended the railway line 
from Rupsa to Tarbangh in the Mayurbhanj 
District. Orissa State to be taken up. But, Sir, 
it has not been taken up and there is also no 
hope of its being taken up in future. Sir, 
Orissa State is one of the most backward areas 
in the country, as far as industrial 
development is concerned. 1 would proudly 
say that these backward areas are backward 
because of political outlook, 
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remained backward dm ing the British rule; but, 
Sir, they are plentiful in mineral and other forest 
resources. We have not given them a chance to 
grow. For that, we have to provide infra-structure 
and unless we do that, these areas will remain 
backward. 

Sir, in the development of railways we have to 
see that economic growth also takes place and for 
that, it is very necessary that we make enough 
provision in the Budget. It is good that the Planning 
Commission has come to the rescue. Sir, Orissa State 
is very backward with regard to rail-way lines also. 
If  we see the statistics, we find that there are nearly 
1900 and odd miles of railway lines. If the British 
people would not have thought of connecting Cal-
cutta and Madras, probably, Orissa would not have 
been on the Railway map. It is only because they 
connected Calcutta and Madras that we can see just a 
part, a fringe of Orissa touching the railway line. It is 
very necessary, therefore, that these backward areas 
should grow and develop. They have enough mineral 
resources. For that it is necessary to draw out firm 
plans to see that within the coming decade, we have 
to do this thing. 

We have to convert the narrow gauge lines into 
broad gauge lines wherever possible. For this, a 
feasibility report should be prepared by the Railway 
Ministry. 

Sir, the hon. Minister has stated that the persons 
who ha\e participated in the 1974 strike will be 
reinstated. We welcome it. Many of our friends have 
welcome it. Like, the present Government, we also 
believe in democracy. But some principles should be 
laid down. We welcome the announeement of the 
hon. Minister and we also agree that the persons 
who had been ousted from their jobs must be 
reinstated. But there should be some principles. 
Democracy envisages the observance of some basic 
rules of law. We should review the cases of those 
persons who have participated in the strike and who 
have been punished also. As for the future, we 
should decide on some principles. The hon. Minister 
should assure this House that if any person 
participates in a strike and he 

asks for increase in emoluments, he will not be 
victimised. Some basic principles should be laid 
down in this regard. You cannot say that this is an 
undemocratic principle. Natu ra l ly ,  in future, 
occasions would arise when these things would 
come up. Some persons may meet the hon. Minister 
and get assurances from him. Therefore, some 
principles should be laid down. 

Then, 1! would inv i te the attention of the hon. 
Minister to the report of the Ad trative Reforms 
Commission as well as the report of the Kunzru 
Committee earlier in regard to the structure of the 
Railway Board. They suggested that it should be run 
like the other public sector undertakings. The posi-
tion in regard to the Railway Board has not been 
made clear by the hon. Minister in his speech. There 
is no indication as to its future set-up, whether he 
wants the Rail Board to function as a public sector 
undertaking. Then, there is also the question of 
delegation of powers. More financial powers should  
be delegated  to the divisions.This is very necessary 
and very important. 
Then, coming to the South-Eastern Railway, from 

the figures given by the Railway | Ministry, we find 
that the expenditure on I works in this Railway has 
decreased.   Nothing much has been spent on 
passenger amenities also.    South-Eastern Railway 
has been giving a lot of income and regular income 
too like the Central Railway.     But this has not been 
fully developed.    There are no pro-giammes for 
development of railway lines, improvement   of  
passenger   amenities    and other   things.    1   do   
not   understand    the reason for this.    1 do not 
understand   why this region  w h i c h   has been 
g iv ing  a  lot of income has been neglected.   1 do 
not know why  the officers who are    there could  not 
give suggestions for the development of these things.    
1 know many of the platforms     are not fully 
developed there.    This is very  important from the 
national point of view.   If we leave certain areas 
backward and concentrate  on  the development of 
certain other areas in the country, it would create a 
whirlpool into which the economy of the country 
would be drowned.   From the point of view of the 
growth of the nation as a whole,  it is necessary that 
priority should be given for the development of these 
backward regions and construction    of new railway 
lines  in these areas.    Simultaneously,  the 
conversion 
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of the narrow gauge lines into broad gauge 
lines should also be taken up. There should be 
a definite planning in this regard. This will 
help in the growth of the railway system and 
ultimately the growth of the national economy 
as a whole. 

Modernisation of the railway system should 
also be taken up. The ARC has also 
recommended this. We have not earmarked 
much for this in this Budget. We should spend 
more on the modernisation of (he tele-
communication system and the signalling 
system. This is very important for the deve-
lopment of the railway system. 

Then, there is also another point in regard to 
the growth of the railway system. We find that 
the current thinking in the world is to develop 
the transport system and link it with the 
railway system. We see in the North American 
countries that they have free competition. But 
on the other hand, we see in Japan and 
U.S.S.R. that they have given more 
importance to the development of the railway 
lines. Similar circumstances exist in our 
country where there is a vast population and 
there is concentration of industries at a few 
places. At the same time, the Indian 
agriculture should also be developed and the 
Indian farmer should be assured of a regular 
supply of pesticides, fertiliser and other things. 
From this point of view. it is necessary that 
priority should be g iv en  to the development 
of new railway lines in these areas. 

Sir, Orissa has been neglected in the past. 
This State has natural potentialities and for its 
future industrial growth it is necessary that the 
Talchar Bimlagarh line which has been put in 
the survey is taken up on priority basts in the 
coming year. Unfortunately, we have been 
seeing in the Budget Estimates that (here is a 
provision of Rs. 1000 only for the coach 
repair workshop at Bhubaneswar. With this 
meagre allotment of funds, how many years 
will ii take to complete the construction of 
this workshop ? I hope the Railway Minister 
will take little interest to see that more money 
is allotted for this purpose. 

Then the other important question is about 
the casual labour. The Railways are  
employing about    3   lakh  people    as 

casual labourers. It is said in the report that 
after working for six months as a casual 
labourer he becomes semi-permanent. But I 
say. this is wrong. There are complaints with 
me. I am giving you an example. The casual 
labourers who had been working on the 
Paradeep Laksha-dweep project for more than 
five years have not been given jobs even when 
the new Banspani railway line has been taken 
up in Orissa. These people are not treated as 
human beings. They depend on the mercy of 
capitalists. Are we not ashamed of it. The 
Railway Department is one of the greatest 
public undertaking, employing about 17 lakh 
of people. It should have nice principles about 
labourers, about labour management relations. 
Is personnel management not an important 
question? These three lakh casual labourers 
are at the whims and caprices of the 
authorities. Is it not necessary that the poor 
people, who have worked for years and years, 
should get justice ? They have worked for the 
development of railways. Should they not be 
treated as human beings ? They cannot be 
thrown on streets. From the prime of their age 
they have started working for the development 
of railways. They have worked for more than 
five years and when there is another line being 
constructed they are not taken in the job. 
There is a sound principle for the work-charge 
people. Anyone who has served as work-
charge for five years would be treated as a 
regular Government servant. Therefore. the 
Railway Department which is appointing so 
many people should give more importance to 
the problem of casual labour. 

Then the third more important thing is 
about the (raining of railway personnel. As 
the ARC's Committee has said, there must be 
modernisation of training. There should be 
more institutions for training of the 
railwayman. The most important thing is the 
social relations. ! find the common passenger 
does not get proper treatment. This is one of 
the most fundamental things. 

Regarding surplu . you have blamed the last 
30 years. But 1 must tell here that for this 
purpose, maintenance of discipline is most 
important.    Once discipline is 
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broken, the surpluses will vanish. Then, the 
anticipated rise in passenger traffic depends 
on punctuality of the railways. Those who 
have visited Tokyo must have heard the story 
that if you want to rectify your watch, you can 
see the correct time of the arrival of the train. 
If a train has to start at 8, it must start at 8. The 
Indian Railways which is one of the greatest 
public undertakings should be proud of its 
public management. We have to evolve new 
methods to set the things right. It does not 
matter whether the Railways are a public 
department or a public sector, but a thorough 
probe is necessary into the affairs of railways, 
priorities have to be fixed, personnel training 
and behaviour have to be properly maintained. 

Coming to the accidents, the loss made 
good to a passenger is only to the extent of Rs. 
5000 or 10,000 or 15.000. But if the Railways 
belong to the people, if it is the property of the 
people, we have to take proper steps to 
safeguard 1he lives of the people. Then, the 
Railways sometimes become a terror. There is 
so much of pilferage. If we go through the 
statistics given in the Railway Budget, we 
find, every year there are about 45,000 cases 
of pilferage. Can't you slow it down where 
you talk so much of the Railway Protection 
Force and other things ? 

Coming to the long-distance trains, I have 
to submit before the Railway Minister about 
one train, i.e., from Delhi to Bhubaneswar. It 
takes 55 hours, probably the longest time. It 
passes through many places, but I humbly 
submit before this House that there is no 
drinking water or food available on the way. 
This direct long-distance train must be faster 
and there must be provision for better catering 
and drinking water. 

The hon. Railway Minister has promised so 
much for the second class passengers. I hope 
his ideas will be fulfilled. We have known the 
conditions of second class passengers. 1 have 
one suggestion to make. There should be no 
first class and second class. Like the airways, 
it should be economy  class.    The   British  
introduced    this 

system of first class and second class. There 
should be no differentiation in this. It should 
be converted into the economy class. 

In regard to the problem of provision of 
drinking water, the Railway Minister has 
suggested some provision. This is necessary 
for the passengers in the second class 
compartments, and I hope that these pro-
visions will be fulfilled. There is a saying, "if 
wishes were horses, the beggars would ride." 
Let us not come to that position. Let us see 
that it is realised. 

Then. 1 would submit humbly that there is 
no provision for the workers of the South-
Eastern Railway. This Railway has been very 
considerate in giving revenues to the country. 
But there is no provision for staff quarters in 
the whole of the South-Eastern Railway in 
this Budget. How has it happened ? When we 
have provided for everybody, how have we 
neglected this particular staff ? 

Coming to the point about greater workers' 
participation in management, a vehement 
criticism was made that although the 
Government as enforcing this scheme in the 
p r iva te  sector, the Government undertakings 
are going by default. I congratulate Prof. 
Dandavate who has said that he would form a 
committee. I hope that will create confidence 
in the workers who can definitely bring about 
better productivity and better maintenance of 
law and order on the railway lines. 

Coming to the question of safety of the 
passengers, this question must be looked into. 
For the last four or five years at least, the 
safely was always in danger and the people 
were afraid of travelling in the trains. We have 
to take genuine steps to promote safety and 
punctuality and stop pilferage. I would also 
say that the Railway Board must delegate its 
powers to the various Zones and they must get 
a certain percentage of the surplus income as a 
matter of principle, as a matter of law and not 
as a matter of favour by the Railway Board or 
Ministry. If the South-Eastern Railway gives 
us 70 crores of rupees surplus,  then at least   
10   per cent should  be 
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given to the Divisional Manager to be spent 
for the benefit of the Railway. We cannot 
neglect that. 

I am quite sure that the Indian Railway has 
one of the proudest achievements. It is one of 
the busiest railways in the whole world and 
we hope with new principles, it can run as one 
of the best-managed railways and can help 
develop the infra-structure of the country.    
Thank you. 

SHRI SYED ABDUL MALIK (Assam) :  
Sir, the new Railway Budget is before the 
House. It is good to know that the passenger 
fares and freights would not be increased. 

THE VICE-CHAIRMAN (SHRI LOKA-
NATH MISRA) : I may just inform the 
Members that he is the last speaker on the 
Railway Budget and immediately after him. 
the hon. Railway Minister would reply to the 
debate. 

SHRI SYED ABDUL MALIK: Some 
metre-gauge lines are proposed to be con-
verted into broad-gauge lines, and some new 
tracks are going to be opened. All this is 
commendable. The Railway Minister wants to 
derive some pleasure from looking at the 
twenty-paise smile of non-passengers who 
now be able to buy the platform tickets 30 
paise each. I do not grudge the Railway 
Minister this pleasure. But the Budget does 
not provide anything unique. Without, 
introduction of more trains, increasing the 
number of coaches, providing more sitting and 
sleeping accommodation, taking stern 
measures for rooting out corruption at 
different levels, the proposed provision of 
amenities to the passengers will not bring any 
improvement in the existing conditions of the 
railways. But the catering. Particularly in the 
North-Eastern. Northern and North-East 
Frontier Railways is despicably at a very low 
standard, both in terms of service and menu. 
Inadequacy of toilet facilities in the second 
class coaches is a reflection of our attitude to-
wards the common man who makes up for 
more than 95 per cent of the total passengers. 
Lights and fans often go out of order not only 
in the second class compartments but also in 
the first class compartments. 

Railway's own catering is in no way better 
than that of the monopoly contractors who 
feed grass. Complaints often result in the poor 
boys being sacked. I do not know if the 
licence of any contractor against whom 
complaints have been lodged has ever been 
cancelled for his lapses. It is good that the 
Railway Minister has paid attention to the 
needs of the 2nd class passengers. 1 only hope 
that his words be translated into action. 

I come from Assam. Assam is famous for 
big earthquakes, big floods and big, railway 
accidents. What is proposed in the budget to 
be doled out to the people of the North Eastern 
region—Assam, Arunachal, Nagaland, 
Manipur, Mizoram, Tripura and Meghalaya—
by way of allocation of more resources to the 
N.F. Railway is extremely meagre and 
inadequate. 1 do not think that the 
Government have fully realise the 
requirements of the people of these seven 
States. The rails that had been laid in 1885 or 
so on the then Assam Bengal Railway, now 
christened N.F. Railway, are still there on 
some of the tracks. Whatever new extension or 
addition has been made was done to meet the 
needs of the second World War and the 
Chinese aggression. Some of the station 
buildings built about a century ago, some 
bridges, platforms, yards and lighting 
arrangements at stations on the N.F. Railway 
may well be preserved as living specimens of 
museum pieces. Some of the engines and rusted 
and dilapidated coaches seen running on the 
tracks narrow down the time gap between 
George Stevenson and ourselves. One 
wonders if all condemned engines and 
condemned war-time coaches are not pushed 
into the N.F. Railway as a special gift to the 
people of the States of the North-Eastern  
region. 

The Railway Minister has made a statement 
on the tragic railway accident that took place 
in Assam on the 30th May last. The engine 
along with four coaches plunged headlong 
into the flooded river, the tracks were 
scrapped, hundreds of innocent people lost 
their lives, about a hundred dead bodies have 
been recovered. The official number given is 
about 79 or so. but we know that when some 
four coaches go down the river when it is in 
flood. . . 
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PROF. MADHU DANDAVATE : Do you know 
the capacity of the train ? One hundred and eighty 
tickets were actually sold. Even if you imagine that 
some ticket-less travellers were there, it cannot be 
hundreds when the majority of the coaches outside 
the river. 

SHRI SYED ABDUL    MALIK:    Four 
coaches went down. I am sure it must be more than  
100 at least. 

( Interruption) 

SHRI S. W. DHABE (Maharashtra) : He is 
saying "hundred"  not  ''hundreds". 

PROF. MADHU DANDAVATE : I have heard 
"hundreds'".    I am sorry. 

SHRI SYED ABDUL MALIK : One unfortunate 
advocate of the Gauhati High Court is reported to 
have lost all nine members of his family in the 
accident. He was not travelling by that train, so he 
did not die. But one can imagine his state of mind 
with all the family members lost. He is the only 
surviving member and he lives only to mourn the 
loss of all his family members.     There  are  other  
similar  tragic 

The Government have to own the entire 
responsibility for this ghastly tragedy. Inquiries   
and   explanations     cannot   brush loss caused.  It  
was not God 
but   man's.    Let   us   admit   it.    I   am   sure 
God cannot come at two O' clock in the 
morning   for   a   walk,   at such   a God-
forsaken area, to push the train down. God did not 
will it but we did it. Railways authorities have 
admitted—I quote— "Most of the bridges on 
important routes were constructed 70 to 100 years 
ago when loading   standards     were   very      light   
and procedures   did   not   allow   for   any 
longitudinal       forces.    The     masonry     of 
bridges   has     deteriorated   over  the years.    In  
addition,   a   number   of   bridges under-strength 
girders. In every year, therefore many old bridges 
are rebuilt, re-girded or otherwise strengthened to 
make them fit for carrying heavier/ faster traffic." 
Will the Minister please inform us if anything of 
the kind had been done in respect of that killer 
bridge on the 

Beki r i v e r?  If such an admission is made, it would 
at least give consolation to those who suffered and 
those who have lost their   people. 

It is disappointing to find that so far as the N.F. 
Railway is concerned, there is no proposal in the 
Budget for the construction of even an inch of new 
lines. Has there been no demand for it '.' Only work 
of traffic reappraisal of the proposed new line from 
Silchar to Jiribarm has been proposed to be taken 
up. When will a survey to convert the metre gauge 
line from Gauhati to Dibrugarh to broad gauge line 
be taken up? For decades the people of this region 
have been demanding a broad gauge line from 
Gauhati to Dibrugarh. When I put a question the 
other day, 1 got a reply that after completion of the 
coversion of the line from Bongaigaon to Gauhati, 
the matter will be considered. 1 would request the 
honourable Minister to see to it that some prompt 
action is taken so that this is converted into broad 
gauge line. 

Construction of road over-bridges at level 
crossings at Gauhati, Mariani. Dulia-jan, Tinsukia 
and some other places is imperatively essential. 
Two out of five such road over-bridges proposed 
have been sanctioned according to the Report, but 
not a single has been taken up. Why? I cannot 
understand. 

I would refer to page 97 of the De-for Grants for 
Expenditure of the Central Government on 
Railways for 1477-78. against N. F. Railway, under 
the head  Construction of new lines and Dep-
reciation Reserve Fund", there are three rows of 
blank dots. This is unfair to say the leas'. 

The financial al loca t ion  for machinery and 
plant for N. F. Railway for 1977-78 is 
proportionately very meagre, which means that the 
authorities do not propose to bring about any 
substantial replacement of old machineries and 
addition of new ones. This is extremely dis-
appointing. 

I would impress upon the Railway authorities   
to   pay   more   attention   to   the 
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travel needs of the peoples of the northeastern 
region which has not only immense cargo 
potentialities tea. coal, petroleum,  etc    ... 

SHRI NABIN CHANDRA BURAGO-
HAIN (Assam) : Railways do not get even a 
pound of tea to carry. 

SHRI SYED ABDUL MALIK : Nowadays 
it is stopped and the trucks are carrying the 
goods because the trains have failed them. Not 
only that this region is strategically very 
sensitive and we have to be a l ways  on guard 
so that we can reach any spot any time. For 
this also, this conversion of the metre-gauge 
line into a broad gauge line is necessary and 
the extension  is also necessary. 

I would request the Railway Minister to 
consider the feasibility of providing special 
coaches or berths for sick and ailing persons 
t rave l l ing  by train from distant places for 
treatment of specific diseases to places like 
Vellore, Delhi, Bombay and so on, where such 
treatment is available. Many sick persons 
cannot undertake air journeys due to financial 
consideration or due to health reasons. 
Separate coaches or berths for sick persons 
will give relief and comfort to both the sick 
and non-sick passengers. 
In  the   matter  of     appointment  in  the 
Railways,   certain   regions   like   the   north-
eastern   region   are   very   much   under-re-
presented.    Out of a staff strength of  1.7 
million  in  the     Railways,  the    number of 
employees from   the   north-eastern   region is 
comparatively very  small.    It  is    not to  
keep  the  door open for all;  it should also be 
seen that entry is unimpeded.  The  
Government's policy of recruiting local  
people  for Central  Government jobs carrying  
a  salary  of Rs.   500 or  less per month   
should   be   honoured.   It  should   be seen that 
different regions, castes and communities  and     
particularly   the     minorities their   due   
share   in   Railway   employment.    Thank 
you. 

PROF. MADHU DANDAVATE : Sir, 
before I take up the points raised by various 
Members in the course of the deflate, at the 
very outset I would like to reciprocate  the 
sentiments of Members on 

both sides of the House and their good wishes 
to me for executing the work with the utmost 
speed and success. They did it despite their 
divergent approaches to the Budget. 1 am all 
the more thankful to them. 

Sir, in taking up the thread of the debate, I 
would like to start with some basic points that 
have been raised by the hon. Member, Mr. V. 
B. Raju. He went to the very root of the 
problem and the processes of budgeting and he 
tried to tell the House that what is happening 
in Railway budgeting is not a process of 
budget at all but a process of speculation. Of 
course. I do concede that his criticism was 
more directed towards those who formulated 
the Budget for 1976-77 because he tried to 
spell out and elaborate his point of view by 
giving various aspects of the Railway Budget 
for 1976-77. with which I was not concerned. 
But probably by implication, he also indicated 
that there is an element of speculation 
involved even in the Budget this year because 
of the constant habit on the part of those who 
formulate the Budget in revising the estimates 
of the Budget. Sir, as far as the Budget for 
1977-78 is concerned, I do admit that certain 
estimates have been revised upwards, but there 
is a definite rationale for it and I would like the 
House to apprecite that rationale. Take, for 
instance, the structure of the originating 
revenue-earning traffic. Originally 1 had 
estimated it to be of the order of 217 million 
tonnes. Now I have revised it to 220 million 
tonnes. Now. what is the need of having this 
upward revision of this estimate for the 
originating revenue-earning traffic? Again 
there is a rationale for that. We find that as far 
as the traffic is concerned, there are certain 
upward trends visible on the basis of our own 
experiences. Here again T would like to 
indicate to the House that the figures 1 have 
quoted—for instance the figure of 220 million 
tonnes—are exclusive of the non-revenue 
traffic which is of the order of 24 million. 
Therefore, if you add this, it will be 220+24, 
that comes to 244 million tonnes of total 
traffic. As far as traffic, the total traffic, is 
concerned, 1 am very happy to announce to 
the House that it conies very close to the target 
that 
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has been fixed for the Fifth Five Year Plan. 
The target fixed is 250 million tonnes of 
traffic. And already in 1977-78 we have 
projected 244 million tonnes. With one full 
year left at our disposal we will be able to 
reach 244 million tonnes traffic— of course, 
the total one, non-revenue as well as revenue. 
Then, why is it that we were required to have 
an upward revision? Here you must realise 
that there were certain experiences that we had 
regarding the traffic, the movement of the 
goods. And I am very happy to inform the 
House, there is a reference to it in my original 
Budget Speech, in the very month of April we 
have a record 1 million tonnes of traffic more 
than what it was in the peak of emergency in 
the last April. That has been our general 
experience, It was necessary, therefore, that 
we should have an upward revision of our 
traffic targets and as a result of that, our 
receipts have also been revised. Therefore, in 
the revised Budget we had to make an upward 
revision from Rs. 2091.44 crores to Rs. 
2110.24 crores. This upward revision we have 
made on the basis of our experience. As far as 
working expenses are concerned, the provision 
in the Budget had to be increased by Rs. 13 
crores to provide for additional maintenance 
and operating expenditure due to revised 
targets. Now, the sum total of this is that we 
have seen to it that the surplus has been 
revised to the extent of Rs. 6 crores and 
therefore instead of Rs. 26.5 crores now it will 
be Rs. 32.5 crores. Therefore, it is just not by 
any speculative process, Mr. Raju, that we 
have revised this; we have tried to revise this 
on the basis of the rationale that is available, 
in terms of the new traffic that is available, in 
terms of the expectations that have been built 
up. It is on the basis of these experiences that 
we have made  this  revision. 

One more aspect 1 would like the hon-
ourable Members to remember: Why is it that 
we have got this new spurt of added traffic ? 
Why is it that the movement of goods has 
been increased '.' Why is it that all the records 
of our production units and the various 
workshops also have shown an upward   trend   
?     Here,   without   indulging 

in oversimplification I may submit to the 
House that a little, a small, step that we took in 
reinstating the victimised workers who were 
victimised in 1974 strike, that has created a 
new climate and new industrial relations as far 
as the Railways are concerned. 1 am quite 
aware of the fact— two of the honourable 
Members who spoke today gave statistical data 
and tried to tell me as to how many victimised 
workers and employees were reinstated before 
the new Government took over. While 
answering one of the questions in this very 
House 1 myself revealed all those figures. But 
there is a difference in the style of functioning. 
For all those hundreds and hundreds of people 
to be reinsta ted by the previous Government 
the concerned railway federation had to stage 
demonstrations, they had to launch agitations, 
they had to pressurise the Government. And 
over a period of three years many of them were 
reinstated. But there is a change in the style of 
functioning. I took over the portfolio of 
Railways on 25th March, 1977. 1 presented the 
Interim Budget in the Lok Sabha on the 28th 
March, 1977, that is, w i t h i n  three days of 
accepting the responsibility of the Railway 
Ministry in the very first Interim Budget that 1 
had presented without waiting for the trade 
unions to intervene and agitate and send 
memoranda to the Government. 1 unilaterally 
announced that all those who were victimised 
in 1974 strike would be reinstated. All those 
who were dismissed, suspended or terminated 
will be reinstated, t h e i r  seniority restored and 
their break in service condoned. Those who 
have been transferred from one place to 
another as a punitive measure will be brought 
back. All these were done. 1 am glad to an-
nounce that though, as my friend said, only 
627 permanent and temporary railway 
employees have been taken back, more than 
5,000 casual workers who were there at the 
time have gone hack to work. Those who were 
transferred from their original places of posting 
have been brought back. Their seniority has 
been restored and we have completed fixation 
of their pay. If you take the entire process into 
account. I am glad to say that 15,000 and odd 
workers have been able to get the advantage of 
this.    Since we did all these unilat- 
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erally without waiting for an agitation by the 
employees, this action of us taken with grace, 
has created a new electrifying climate. I 
referred to 5,000 odd casual workers. The 
overwhelming majority of them have been 
taken back. If 110 employees have not been 
taken back it is because some of them probably 
have taken up jobs elsewhere. All their names 
have been put up on the notice board and 
orders of reinstatement have been issued in 
their cases also. If they have not come back, 
that is not our responsibility. We took action 
with grace and that created a-new industrial 
climate. This is as a result1 of that. I have 
visited all the three important production units. 
I visited important railway workshops in the 
country. I visited a number of railway 
employees' centres and their colonies and I 
have found out that there is a better industrial 
climate. There is a new discipline that has 
emerged. It is not the discipline of the 
policeman's baton. It is a new discipline that is 
evolving out of a sense of participation and 
sense of justice that has been given to the 
workers. 

I do not say that all those who are sitting on 
the other side of the House do not welcome 
this. All of you have welcomed this and I am 
very happy about it. I only want to set the 
cause and effect relationship. The production 
has gone up. If the productivity of the 
workshops has gone up it is as a result of a 
better industrial climate that we find today. 
These are the new conditions in which the rail-
way employees have been functioning today 
.... 

SHRI V. B. RAJU (Andhra Pradesh) : I am 
sorry to interrupt you. I hope you will not mind 
it. We welcome the action taken by the 
Minister in re-employing these people and 
bringing them back. It has been done out of 
human consideration. It will be very bad on our 
part not to welcome it. The question is : Why 
were they removed ? Was it for political rea-
sons ? Was ft done by a political section in the 
Government ? Or, was it an administrative 
action ? What were the reasons for their 
removal ? What are the reasons for the 
restoration ?    Will  this action by 

the Government help the administration in 
maintaining the morale and discipline or will 
it weaken the morale and discipline ? Let us 
not go into the question of whether they 
should be taken back or not. What was the 
motivation for their removal and what is the 
motivation for their reemployment   ? 

PROF.   MADHU   DANDAVATE   :     I 
do not want to repeat what I said during the 
Question Hour. Precisely the very same 
question was asked during the question Hour 
and I gave an elaborate answer. It was so 
elaborate that the presiding officer said : You 
have spelt it out in great detail and no further 
details are necessary. If you want I can repeat 
that answer. 

SHRI  V.  B.  RAJU  :  Briefly. 

PROF.   MADHU   DANDAVATE   :   The 
hon.   Member  has  put  a  query.    I    must 
try to satisfy him.    I will briefly say. 

We have repeatedly said that. After going 
through all the records of the Railway Ministry 
1 have been convinced—even the Prime 
Minister of the country has been convinced—
that as far as the 1974 railway strike is 
concerned it was forced on the workers. They 
decided to go on strike on the basis of a charter 
of demands. After that there is written 
document to prove that they made it clear to 
the Railway Ministry that 'this six-point charter 
of demands' that is presented to the Railway 
Ministry is a negotiable document. They said : 
"Please come for the negotiations. Place before 
us the state of the economy of the country and 
of the railways. Tell us what is possible and 
what is the nature of the interim relief that 
could be given to us. We assure you that every 
demand in the charter of demands will be 
treated as a negotiable demand.". Therefore, 
Sir, as a result of this, the former Railway 
Minister—I am giving all 
the details—Shri Lalit Narayan Mishra started 
the negotiations on the charter of 
demands. The negotiations on the one side 
were started under the leadership of Shri 
George Fernandes and on the other side by 
Shri L. N. Mishra, assisted by the 
officers of the  Railway Board.    Sir,    the 
negotiations were going on—I am not here 
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revealing   anything   new—and   Shri   Mishra 
said   :'   "I   am  convinced   that  since   you 
have  treated  the  charter  as  negotiable,  we 
can   start   the   negotiations'".     He   went   a 
step   ahead   and   he   told     Mr.     Fernandes 
"On   the   2nd   of   Max    1974.     The   Prime 
Minister,   Shrimati  Indira   Gandhi,     would 
be  back  in  the  country  from  abroad   and 
before she  lands,  let   uS  settle  the  issue.", 
Mr.   Fernandes  told   him  :   "[     have     to 
address a  rally  at  Lucknow.  the   1st  May 
rally.".    Mr. Mishra said—he went out of the 
way  and told  him—"Since you  are  in spirit  
of  negotiation,   you   can  address  the rally.    
I shall send a special plane for you at  night.     
After completing the  rally,  you can come 
back to the Rail Bhavan and we will  proceed  
with the negotiations and we shall sit the entire 
night and we shall see to  it  that  before  the  
2nd  of   May dawns, we shall settle the 
railway problem.". That was the assurance 
given.    He did keep up the  assurance.    He  
sent  a  special     aeroplane.    But only a slight 
change was made. That  aeroplane,   instead   
of  bringing     Mr. George Fernandes to the 
Railway Bhavan, took   him   to   the   Tihar   
Jail   directly   and after   this   provocative   
action     and     after thousands  of  the  
railway   workers'  leaders were   arrested   
creating  the   fear  that   probably   a   stronger   
action   would   start,   the precipitate  action 
was taken.    I  still  feel, after going through 
all the records and the confidential  records of  
my Railway  Ministry, that I can dare say that 
it would have been  possible for the  Railway  
Ministry to settle  the  issue  before.    On the  
one  side, the   former   Railway     Minister    
was   in  a mood  of  negotiation   and  
settlement  and, on the other hand, the leaders 
of the railway workers,    Mr.  Fernandes  and    
other colleagues  of  his,  had  said  that these  
demands were  negotiable, that they did  not 
insist that these demands must be met im-
mediately,  that  they    would  be    satisfied/ 
even if some interim relief was given and that 
they would be happy if some principles were  
accepted.    Such  being the case, the strike  
was one    that  was    forced on the workers  
and  many  workers were arrested from their    
houses to be put    under the MISA and the 
railway staff were subjected to so much of 
indignities.   Such being the case, we felt that 
this particular strike had 

to be treated on a different footing and, 
therefore, we decided that all those victimised 
employees should be taken back. J am very 
happy to say that there was no difference 
between the two Federations whose leaders 
had two different ideological orientations. All 
of them came to the conclusion that it is to be 
accepted ami I am very happy to find that not 
only Mr. Raju, but many other honourable 
Members also, have welcomed this step of 
taking back the victimised employees. I did 
not want to repeat the whole thing. But. Sir. 
since the honourable Member, whom I respect 
very much, insisted that all those details 
should be given, I have just revealed those 
details. Now, Sir, let me proceed  to  the  next 
point. 

Sir, we have been repeatedly told, right 
from the beginning of the debate—even 
few Members who spoke a few minutes 
before referred to this point—that so 
much is made out of the surplus that has 
been projected by the Railway Minister. 
The surplus is of the order of Rs. 32.? 
crores and they say : "In the last budget. 
we handed over to you a surplus of Rs. 
65.00 crores. So, what is the 
achievement of this new Railway Bud 
get? " Here, Sir, 1 would like you to 
understand one thing and permit me to 
quote a few statistics. Sir, there have been 
certain trends over a decade and I would 
like to submit to this House that even 
when there had been an increase in the 
fares and the freight—it is not 
merely during last year, but earlier 
also there       were increases —and 
whenever they increased the freight rates and 
mopped up a kitty of Rs, 87 crores, they were 
not able to show a surplus of Rs. 65 crores. 
This had been the general trend and there were 
only two exceptions and I will try to indicate 
to you as to how those exceptions were there. I 
have before me all the facts and figures right 
from 1969-70 to 1977-78. These figures are 
very relevant and, therefore, I would like to 
quote them before the House. 

In 1969-70, the then Railway Ministry, the 
then Government, by imposing an additional 
freight structure, were able to get Rs. 3 crores, 
and even after that the deficit in the railway 
budget in  1969-70 was  10 
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crores of rupees. Then, in 1970-71 there was 
an increase in fares and freight, as a result of 
which they were able to mop up Rs. 26 crores 
increase in the freight and fares and they were 
able to show the deficit as Rs. 20 crores. There 
are only two instances   in  this  entire  budget.    
In   1971- 
72 they had increased the passenger hires and 
freight rates and they were able to get an 
increase on this account to the tune of Rs. 
26.25 crores and then they were able to show a 
surplus of the order of Rs. 18 crores.   The 
same thing happened in 1972- 
73 when they were able to raise freight and 
passenger fares and they were able to get an 
increase of the order of Rs. 17 crores, and as a 
result of that again a surplus of Rs. 3 crores 
was there. These were the only two budgets in 
which surplus was shown. But it is very 
interesting to note that the surplus in 1971-72 
and in 1972-73 was due mainly to the dividend 
relief that was given by the Railway Con-
vention Committee in 1971. And, Sir, it is very 
significant to note that even this dividend relief 
that was given, was given with retrospective 
effect—from 1-4-69. So only after getting this 
dividend relief during these two budgets they 
were able to raise the surplus to Rs. 18.0 crores 
and Rs-  3  crores respectively. 

And again the story begins. In 1973-74, 
again, due to increase in passenger fares and 
freight rates they were able to have an increase 
to the tune of Rs. 43.20 crores and the deficit 
was Rs. 116 crores. Again, in the 1974-75 
March bugdet they were able to mop up, 
through increased fares and freight, Rs. 136.38 
crores, and thus the deficit was Rs. 114 crores. 
Again, a supplementary budget was given in 
1974-75. They again increased the passenger 
fares and freight rates and this increase was of 
the order of Rs. 133.47 crores and we find that 
the deficit was Rs. 114 crores. Then in 1975-
76 again we find that through increase in 
passenger fares and freight rates they were 
able to get additional Rs. 39 crores and again 
there was a deficit of Rs. 61 crores. And only 
in 1976-77, for the first time, after mopping up 
through increased passenger fares and freight 
rates Rs. 87.35 crores, they were able to show 
Rs. 65 crores    of 

surplus. If at all anticipating my attitude. and 
of course anticipating my becoming the 
Railway Minister, they were to follow me 
pattern of increase in passenger fates and 
freight rates in the last budget, then the 
position would have been Rs. 87.35 crores 
minus Rs. 65 crores. Again, there would have 
been a deficit budget. There ii no doubt about 
it. in 1977-78 we have not increased the 
passenger fares and freight rates. And even 
then we have projected a surplus of the order 
of Rs.   32.5  crores. 

]   know  the    argument    which  will     be 
given—and   this   argument   has   been   put 
forward by some hon.  Members—will be : 
After  all,  by   providing  you  a  surplus  of 
Rs.  65  crores  in  the  last  budget  we  pro--
vided   the   necessary   basic   foundation   and 
you actually proceeded on this foundation; 
therefore,   you     are   able   to   project    that 
performance.    Sir,   if   the   conditions   were 
normal,  I  would  have accepted  that argument    
But I  would like to substantiate the facts   with   
some   more  details  and   1   will point out that 
there are certain burden on our  shoulders   but   
in  spite   of  these  burdens  we  did   not  
increase  the     passenger fares and  freight  
rates  and  even  then we have been  able to 
show a surplus of Rs. 32.5   crores.    What   
are   the     unavoidable burdens ?    The   
increase in  the  depreciation and pension fund 
is of the order of 10 crores of rupees.    I am 
sure it does not grow out of the inefficiency of 
the Ministry.   The second one is the extra 
dividend payable.    It is of the  order  of  15 
crores of rupees.    I have     made a reference 
to that. We are paying a dividend of the order 
of 225    crores of rupees from    our own 
resources.    Earlier     it  was 210 crores   of 
rupees.    So, we have to increase it by  15 
crores    of rupees.    These two    additional 
burdens   of   10 crores     and   15 crores are 
there.    So,  this additional    burden of 25 
crores of rupees is there     In spite of that, we 
are    able to show   a surplus    of 32.5 crores.    
Now, that is the progress that we have 
indicated and  the basis of that progress is that 
we have been able to project these figures on 
the basis of the performance in goods    
movements, increased performance in 
production    units,    improved performance m 
all the railway workshops. 
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etc. There is a lot of talk about discipline. We 
also believe in discipline. Hut our discipline 
grows out of the concept of participation and 
out of the concept of sense of justice. 1 shall 
tell you that I had gone to Bombay and Kurla 
Shed where the workers are involved in a 
number of productivity activities. I find that 
the productivity of the Kurla Shed has gone 
up. There was maximum victimisation and 
maximum reinstatement in the last two or 
three months. As a result, an altogether new 
atmosphere is there in all these production 
units. Wherever we held the meetings of the 
railway workers, they told me in public that in 
the coming months and years, first they would 
produce more, they would augment the 
revenues, they would show that they had 
generated revenues and then they would come 
to the Railway Minister and say : here are our 
demands and contribute something to our 
demands. This is the new approach that has 
been generated. This is the effect of the sense 
of justice and the Sense of participation that 
we have given to the workers. I will 
incidentally mention what is the sense of 
participation that we have given to them. 
There is the Corporate Enterprise Group. It 
was functioning at the central level. Mr, 
Dhabe rightly put the question : Are you 
having consultation with the trade unions ? T 
am very happy to tell him that 1 have the ful-
lest cooperation of both the Federations in that 
Corporate Enterprise Group. Both the 
Federations made a very constructive proposal. 
They said . 'Here we have got the 
representatives of both the Federations. We 
have the representatives of the Federation of 
Officers Association. Here we are having the 
Railway Minister also. Therefore, whatever 
discussions and free exchange of view has 
taken place here, if the same thing percolates 
down to the zonal level, it will produce greater 
effect". Both the Federations made these 
suggestions and 1 have accepted them. I did 
not tell them that I was going to include them 
in my budget speech. T told them that I would 
consider the suggestions. I have accepted the 
suggestions. This is how the whole thing will 
be taken down to the zonal level. After I have 
presented the Interim Budget. 

my hon. friend, Shri Dhabe, had raised that 
question. He had asked whether I would 
consult the trade unions and the workers. 
After presenting the Interim Budget. I 
officially attended the Working Committee 
meetings of both the Federations, discussed 
the problems with them and told them in no 
uncertain terms that the revenues that would 
be generated by the railways would not be 
spent exclusively for the wage bill and the 
relief of the staff. They would also be spent 
for the amenities to the Second Class 
passengers and other passengers and also for 
the developmental lines in the backward areas. 
Only when the balance between the two has 
been achieved, we would be able to take the 
country ahead. I am happy that both the 
Federations have generally accepted this 
participation in these very words. Their 
leaders said that they won't claim that all the 
revenues should be utilised for the wage bill 
of the staff. They would be harnessed and 
utilised for the developmental activities of the 
railways. They would also be utilised for 
giving relief and amenities to the passengers 
and the travelling public. Now with this pers-
pective I said that next time, after the Budget 
Session, I will come before the trade unions. I 
will come to the point of what I proposed to 
do with the grievances and the demands that 
have been made by the trade unions and the 
railway workers at a later stage. So, this is the 
point as far as the question of surpluses is con-
rerned. 

Sir. there is mother interesting point that 
has been raised. And there I find that Shri 
Raju and Smt. Sushila Shankar Adivarekar 
both raised it. It is a relevant issue. Both the 
hon. Members suggested that the 1CF, the 
DLW and the CLW, all the production units 
which are responsible for the production of 
coaches and locomotives, diesel engines as 
well as other engines, should be kept out of 
the management of the Railways, and that 
some other agency beyond the Railway, 
outside the Railway, should manage them. We 
had already examined this proposition in 
depth because this question was debated in a 
number of journals. A number of economic 
journals had  debated and discussed 
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this proposition. So, I was already seized of 
the matter even before presenting the Budget. 
And I wish to tell you honestly that we are 
keeping our mind. open. But I would indicate 
as to what our present thinking is. As far as 
the present thinking is concerned, we feel that 
these production units are the captive units of 
the Railways, producing not only locomotives 
and coaches but also a number of spare parts 
which are extremely useful for our own 
railways. And if our own concerns, our own 
production units are able to produce these 
spare parts and if they are available at a 
cheaper rate to the railways, the entire 
maintenance and repairs of coaches would be 
accelerated to a very great extent. Again I 
wish to tell the hon. House that as far as these 
production units are concerned, they are run 
on 'no profit no loss' basis and because they 
are run on the basis of 'no profit no loss', the 
rolling stock that is required for the 
development of railways is available at a 
cheaper rate. Probably, if you put all these 
three production units under the management 
of some agency outside the Railways, in that 
case, even the rolling stock that will be avail-
able to lis would be at a higher rate and to that 
extent the Railways will also suffer. That is 
also an additional aspect. 

Sir, I will now come to the aspect of 
punctuality. 

SHRI V. B. RAJU : I am sorry again for 
the interruption. In the long-range point of 
view, from a broader industrial point of view 
will it be all right for any production unit to 
be tied down to one customer and at the same 
time be viable economically ? Is it possible 
particularly in theory ? Secondly, are you 
paying the cost price for your diesel 
locomotives 1 

PROF. MADHU DANDAVATE: Sir, it is 
a very relevant question. This is not a 
hypothetical and academic proposition. Our 
experience itself indicates and please excuse 
me, I do not want to cast aspersions on any 
other public sector, but looking at the 
experience of all the public sector 
undertakings, if I try to analyse the 
performance of this particular sector, I dare 
say that if it is kept under the management of 
an agency outside this, the 

cost will go up and it is very probable that the 
rolling stock will not be available at a 
particular rate and it will not be possible to 
run that particular concern at 'no profit no 
loss' basis/. And we are treating it as a part 
and parcel of the Railway.,. We told them that 
they are the captive unit of the Railways. 
They have to be run on a 'no profit-no loss' 
basis. We have a complete control, and the 
advantage will accrue to the Railways. We 
have prescribed that policy and that is the 
great advantage that has accrued. That is the 
reason why we have adopted this. 

DR. RAMKRIPAL SINHA (Bihar) : What 
about the capacity utilisation 7 

PROF. MADHU DANDAVATE: As far as 
these three production units are concerned, 
there is no difficulty in absorbing the capacity 
at all. And when I find a number of hon. 
Members of this House and the other House 
suggesting a number of new lines, there will 
be no difficulty of absorption of the capacity 
at all. Absorption of capacity is no problem as 
far as locomotives and coaches are concerned. 
Actually we are short of coaches 

DR. RAMKRIPAL SINHA : There is a 
demand also from the export market. 

PROF.  MADHU    DANDAVATE:     I 
will come to the exports also and then you will 
realise what the position is in that respect. 
Yashpalji and again Shrimati Adivarekar—she 
seems to be very versatile and I am happy that 
she has applied her mind to a number of 
problems—have made a number of 
suggestions. Both of them have raised a very 
pertinent question lamely, whether the 
railways cannot be managed1 by a corporation. 
They have said, let there be a separate 
corporation to manage the railways. Yashpalji 
has said: "If I forget not, the Administrative 
Reforms Commission has suggested that the 
management of the railways should be taken 
over by a corporation". I am happy that he has 
said "If I forget not" because he has forgotten. 
I have gone through the records of the 
Administrative Reforms Commission when 
they took evidence. No 
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doubt, they have    jotted down    what the 
advantages would be if the railways were 
placed  under  a corporation.    But,  at the 
same  time,  before  making their  final  re-
commendations,  they    appointed   a  three-
man  team  and  that  team  went  into  the 
problems  of   the  railways,   the    problems 
connected with the corporation,  and after this 
team submitted its report to the Administrative    
Reforms     Commission,    the Commission 
has not insisted that the railways should be 
kept under a corporation. Of course, that is one 
of the options that is open.   Here I would like 
to put forward a point   of view to show how    
atleast in the  present  stage  of  development  
of  the railways it is    advantageous to keep    
the railways  as  a department of the  Govern-
ment of India, functioning as a    Railway 
Ministry.     A great deal of advantages are 
there.    Firstly, if the railways were to be 
managed by a corporation, it is very likely that 
we would have to incur heavy losses and there 
would be a lot of liabilities.    As far as the    
tax   structure    is    concerned, the. railways 
would be liable on account of income-tax. and  
other  corporate  taxes  and local   taxes.    
Now,  whatever  the     claims under the. 
Company Law Act would    be, the railways 
could not    get rid of    them. These are the 
difficulties.    When this new corporation 
would be subjected to a number of taxes, there 
would be certain liabilities also and they would 
go on accruing.   That is  number    two.    The    
most    important factor so far as the railways 
are concerned, is  that it is  the live-wire 
organisation  of the country.   Whenever there 
are calamities in the country, the railways 
come into the picture.    Suppose  there  are  
cyclones  and there has  to be movement for 
the relief operations,  it  is the railways  that    
come into  the  picture.    When  there  are 
social burdens of moving foodgrains from a 
surplus  area  to deficit  areas,  railways  again 
come into the picture.   When we take the 
defence aspect into account, it is again the 
railways which come into the picture.    If we 
take    cognizance of all  these    facets, their  
role  in  the defence  of the country, their   co-
ordination   in   the   movement   of defence  
forces,  their role  in the economy of the 
country their role in times of great danger and 
calamities and their role as a 

social  service   organisation  and  a  public 
utility organisation, whatever one may say in 
the House,  let us  not forget the fact that the 
railways at present are not at all functioning as 
a purely commercial organisation.   It is very 
easy to say here in the House  that  the  
Railways  should  function as  a   commercial   
organisation,  but  if  we have to function as a 
commercial organisation, I would like to ask 
why the railways should   undertake  
construction  of    uneconomic lines.   They are 
constructed because some  of them are  very  
necessary as an infra-structure for the 
development of the backward regions.    Why 
should we    bear the  social  burden  of  
providing  very   low freight  and    allow the    
foodgrains to be moved from one  part of the 
country    to another.    When we find that 
certain areas are  surplus   and   certain   areas   
are    such where the people are famine stricken,    
in that case social burdens are to be borne by 
the railways.    Now, taking all these points' into 
account, greater co-ordination will be possible 
with all these agencies which I have just now 
mentioned if, at least, at present our railways 
function as a Department   of the Government 
of India.    Lastly, there is the question of 
accountability.    Sir,    whatever you may say 
about the Railways,    its successes and failures, 
you will accept the fact that the manner in 
which the Railways are conducted today, the 
manner in which they present their own Budget,    
there is a greater degree of accountability to   
Parliament as far as the Railway    Ministry    is 
concerned.    Do we not want that account-
ability to Parliament to continue  ?    It is such a 
vital sector of our economy.   What happens in 
the Railways, does not give   us revenues only 
for the Railways.   I am proud to say that over 
decades, the revenues of the Railways have also 
contributed to the general revenues and to that 
extent, it is stabilising the economy of the 
country and that is  why  an atlogether different 
attitude  is adopted for a better accountability to 
Parliament. Therefore, Sir, if the present system 
of    greater accountability    to Parliament, with 
a separate Budget presented to Parliament, with    
various suggestions    regarding reforms in the 
Railway system to be introduced, is to be taken 
into account, ! think the Railways functioning 
as a Department    of  the    Government of    
India is appropriate. 
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Now, I come to some concrete criticisms 
and suggestions made by the hon. Member, 
Shrimati Kulkarni. She suggested that the 
Railways should set up an international 
division for exporting technical and mana-
gerial expertise and technical equipments and 
marketing officers set up in foreign countries. 
Ultimately, what is important is not the form 
but the substance. And as far as the substance 
of what the honourable Sumitraji has 
suggested is concerned, it is already accepted. 
Firstly, as far as these agencies for export of 
equipments are concerned, already there is a 
Corporation, called the Projects Equipment 
Corporation. Of course, it is under the 
Commerce Ministry and it is functioning quite 
effectively. We can rationalise and streamline 
its activities. So, for export purposes, that 
particular organisation is already there. As far 
as Indian Railways are concerned, Sir, in the 
public sector we have set up two ideal 
organisations which are doing splendid work. 
One of them is the Rail India Technical and 
Economic Service and the second one is the 
Indian Railways Construction Corporation. 
Sir, the functions of these two public sector 
institutions are quite different. The first one is 
a consultancy organisation and I think it is 
doing its work well. Of course, there is room 
for further improvement in its performance but 
as far as consultancy in other countries is 
concerned, we have already succeeded in 
having consultancy contracts in countries like 
Syria, Iran, Zaire, Ghana, the Philippines and 
Nigeria and I am sure, with the dynamic 
External Affairs Minister, like Atal Bihari 
Vajpayeeji, whenever he goes abroad, we 
would utilise his good offices also to see that 
this particular form of consultancy service is 
strengthened to a very great extent, by having 
better relations with different governments. 
Not only that, Sir, I am happy to announce 
here that we have already submitted tenders 
for contracts for major construction work—not 
merely the consultancy work but major 
construction work—in Iraq and Nigeria and if 
we succeed in getting these contracts—I 
cannot anticipate the result but if we are able 
to get these contracts—not only we will be 
able to gain foreign exchange but wherever the 
construction works outside the country are 
undertaken, we will be required to export our 
equipment, our steel     from our 

country and, thus, our export potential will 
grow and that will be a concrete achievement 
that can be gained. 

Sir, I will come to a very trifling question. 
Unnecessarily, it was driven into a big pro-
blem. Of course, many laughed with a sense of 
cynicism. And that was the question of 
revision of the platform ticket rates. Sir, it is 
not to appeal to popular sentiments that I have 
done it. In fact, if I were not to give reason as 
to why I reduced the platform ticket rate from 
50 paise to 30 paise, this question would not 
have been raised. I made it very clear that it is 
not going to make a big difference financially 
but I did it when I just examined the sttuc-ture 
of the rates and found that the greatest 
anomaly existed in the rates of platform ticket. 
I must say it was an elemert of stupidity to 
keep the platform ticket at 50 paise and the 
lowest rate of ticket to the next station at 30 
paise. If the lowest rate of ticket to the next 
station is 30 paise, anybody who has got some 
intelligence and who has got the power of 
manipulation will purchase that ticket of 30 
paise to the next station. In Bombay, you 
come across a number of instances like this. In 
a number of rural places, where there are small 
stations close by, people purchase the 30 paise 
ticket and they do not purchase the 50 paise 
ticket. Therefore, so long as the smallest 
denomination of the ticket is 30 paise, whether 
you keep your platform ticket at 50 paise or at 
one rupee or at ten rupees or at hundred 
rupees, nobody is going to purchase that 
ticket, at least those who know this. Many 
people do not know that the lowest ticket to 
the nearest station is 30 paise. But whoever 
knows this will be able to purchase this ticket. 
Therefore, this anomaly had to be removed 
and I just removed that. I do not want to take 
the credit for this at all. 

SHRI V. B. RAJU : Does it need a new 
Railway Minister to know this ? Did not the  
Railway administration know this ? 

PROF.  MADHU DANDAVATE  :  It is 
a fact that when the new Railway Minister 
came, he found this out. 

SHRI B. N. BANERJEE (Nominated) : 
Prof. Dandavate, you have missed the one 
point raised by Mr. Kapur.   He said if you 
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[Shri B. N. Banerjee] have a 30 paise ticket, 
somebody has a ride in the train.   But it will be 
more reasonable if you make it 20 paise. 

PROF. MADHU DANDAVATE :   I am 
coming to that point. As far as the platform 
ticket rates are concerned, without casting any 
aspersions of the Members of the Opposition, 
1 would say I was able to witness a very 
interesting phenomenon. The criticism in 
regard to the decrease in the platform rates 
even from the Congress benches was of a 
diamterically opposite type. In their present 
state, that is natural. What was the criticism ? 
Some said that you should not reduce it from 
50 paise to 30 paise. After all, who go to the 
platforms ? It is only the affluent class. They 
said that any reduction in the rate of platform 
ticket is a concession to the affluent class. 
Another Member said that it should have been 
brought down from 50 paise to 10 paise. 
Someone else said that why should we change 
the platform ticket rate at all. They said that we 
should not give any concession. Hon. 
Members of this House belonging to the 
Opposition have said that if we reduce it, there 
would be more crowding in the platforms and 
more problems would be created. Therefore, 
these arc the three perspectives which have 
been presented. As far as this problem is 
concerned, this is not a very significant 
problem. I only removed this anomaly. I do not 
want to take any credit for this. Only this ano-
maly has been removed. Beyond that, I do not 
propose to do anything in this matter. 

Then, there is the question of consultation 
with the trade unions. Shri Dhabe raised that 
issue. Others have also raised that issue. Sir, 
as far as our functioning is concerned, we are 
explicitly clear that we have to conduct the 
work of the Railways, the administration of 
the Railways, in cooperation with the various 
officers in cooperation with the staff. Class IV. 
and Class III, Class IT and Class I and 
Members of the Railway Board. We want the 
cooperation of all. If you want this co-
operation and if you want smooth sailing in 
this department, is it not necessary that every 
step 

that we take, we take it after due consultation 
with the trade unions and the Officers' 
association and after taking them into con-
fidence '?   That  is  why   I  am not merely 
meeting the members of the trade unions. I am 
also meeting the members of the Officers' 
association. They have also their grievances.    I 
must tell you one thing.    Fortunately, it has not 
happened here on a number of occasions.   I 
would despise the habit of Members raising 
issues relating to individual officers and 
naming them.   As far as. I am concerned, if 
you attack me, I have the right to reply.    When 
a Congress Member criticises me,  he has the 
right to put forward his point of view.    But 
what can the officers do ?    If you name them 
in this House, they have no right to come 
before the House. Therefore, let there be 
criticism of the policies. Even where there is 
criticism of the acts    of    the    officers,    let    
there    only be   a   reference   to   certain   
misdeeds   and certain     acts     which     are     
supposed     to be   wrong   and    we will   see   
to it   that they   are   corrected     after   
meeting    them. I When we met the Federation, 
we ha\e told I them that our method of 
functioning will be like this.    They have this 
six-point charter of demands.   Even when the 
strike was launched,  we made it clear that 
these are negotiable demands.    I am very 
happy today that one of the gains of the end of 
the Emergency is that there are more 
champions of labour in this House.   I am very 
happy.   I am very happy that when we were 
behind the bars,  those who did not raise a 
single finger when the old bonus law was com-
pletely  reversed and a new legislation was 
introduced,        those      who      did      not 
raise       a       single       finger       at       that 
time   because   it   was   too   dangerous     to 
do so in the Emergency, are now coming 
forward   for  raise   the   issue   of  bonus  and 
other   things.    I   welcome   them.    It   is   a 
good political transformation.   If more people, 
sympathetic to labour are created in this House, 
I will be extremely happy because as far as the 
interests of labour are concerned, I am their 
supporter  I fell that only by satisfying the stall 
we will be able to gel better efficiency.    I am  
happy about  it  that those who did not oppose 
the new bonus le- 

islation during emergency, today they are 
raising the voice regarding the question of 
bonus. I am very happy about it, but I will 
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tell you clearly what I have told the workers. 
Since we have adopted a very just posture 
towards workers we have a moral right to go 
to the workers, to go to their trade unions, sit 
with them and tell them that here is what is 
available with us. We will judge every 
demand on the basis of availability of 
financial resources. These arc the claims of 
amenities to passengers, these are the claims 
for the development of lines and this is what 
is available for the workers. Tell us, what is 
your demand, out of your demands what is the 
priority, and once we accept a certain demand 
we will implement it, we will not make them 
agitate for that, rest assured. 

Then, for years the class IV employees in 
the Railways—an ordinary gangman, the 
sweeper—have been demanding and saying : 
"We have been for years together here as 
class IV. Let us have some selction grades. 
There are no promotional facilities." 

Yesterday in the other House I have an-
nounced and I should like to repeat here that 
we had to send the proposals to the Finance 
Ministry . We had to get their clearance 
because a certain amount is involved. We 
must not be able to destroy the budgetary 
provisions. I am happy that the clearance came 
from the Finance Ministry and yesterday I 
have announced in the other House that we 
would start negotiations with the trade unions 
afterwards, but before the negotiations have 
taken placed 1 have already announced in the 
Parliament that 50,000 class IV employees of 
Railway will have the benefit of getting the 
selection grade. That will be the achievement 
of this Budget Session. This has been their  
demand. The INTUC have been demanding. 
The Hind Mazdoor Sabha has. been 
demanding. The Bharatiya Mazdoor Sabha has 
been demanding. The AITUC, the CITU and 
all other organisations have been demanding 
for year together. They had been demanding, 
but they belonged to the class IV category. So, 
they haven't got the power to pressurise. We 
did that Now this is one demand we have 
accepted 

There was consistent complaint from the 
railway employees that only because they 
belonged to a particular trade union organi- 

sation—not because they belonged to a par-
ticular political party but because they be-
longed to a particular trade union organisation 
which did not accept the basis of emer- • 
gency—they have been under surveillance 
and, therefore, they have been thrown cut of 
job and put behind the bars under MISA. 
Since some people belonged to the RSS they 
were put behind the bars. Since some be-
longed to Samajvadi Yuvjan Sabha they were 
thrown behind the bars. Some people were put 
behind the bars because they belonged to 
AITUC, CITU, HMS or HMP and these are 
the organisation which could not be tolerated 
during emergency. So, they were put behind 
the bars. We all have come back from the jails 
and we have become Ministers, but what will 
happen to those railway employees who were 
thrown behind the prison bars ? In this 
connection, I have already made my 
announcement in my Budget Speech that all 
those who have been victimised because they 
belonged to the banned organisations—the ban 
is now lifted —because they had sympathy for 
certain or -ganisations which were not 
favourably inclined towards the then ruling 
party, all those people are going to be brought 
back. There is a disciplinary rule 14(2). Mr. 
Raju will be interested to know that I have 
declared that wherever there is a misuse of the 
disciplinary rule 14(2), either for pre-mature 
retirement or for any other action against the 
workers, we will review the cases, we will not 
immediately take action. For instance, if 
someone is responsible for corruption or anti-
social activities or for destroying the 
machinery of the railways, and for that 
someone is premature ly retired or removed 
from service, we are not going to allow him to 
go scot free. But again when there is a type of 
political victimization, trade union 
victimization, all those cases will be reviewed 
and we will see that justice is done to them. 

As far as all other issues are concerned — 
10 hours a day, bonus, decasualisation—we 
will sit with various trade unions, frankly 
discuss with them and debate the issues with 
them, place before them our accounts and we 
will have only one account book—not one 
account book for our purpose and one account 
book to be shown to the trade unions.    
Whatever    facts and    figures are 
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[Prof. Madhu Dandavate] there, Mr. Dhabe, 
we will share them with the trae union 
organisations and in consultation with them 
we will settle the question of demands and 
their priorities. 

SHRI S. W. DHABE : What about em-
ployment of women on the railways ? Their 
number is very meagre. 

PROF. MADHU DANDAVATE : I am 
coming to !hat. 

SHRI S. W. DHABE : And also about 
casual labour. You are a great champion of 
casual labour. They should be given some job 
security. 

PROF. MADHU DANDAVATE : I re-
ferred to de-casualisation. As far as women 
are concerned, after the International Wo-
men's Year has already gone. . . . 

SHRIMATI SUSHILA SHANKAR ADI-
VAREKAR (Maharashtra) :   It is still on. 

PROF. MADHU DANDAVATE : I am, 
sorry. I forgot because sitting behind the bars 
in] jail, we had lost the time sense. Sir, after 
the International Women's Year, who dare 
reject these legitimate demands ? Rest 
assured, I will be second to none in cham-
pioning the cause of women as far as the 
Railways are concerned. If I do not, I will 
have trouble at home. Rest assured, I will  
take  care  of that  problem. 

Similarly, Mr. Dhabe referred to the issue of 
the Scheduled Castes' appointment. I know 
that some lucunae are left. Even where a 
certain number is prescribed, the quotas are 
not filled up. I will scrupulously go through 
all these lacunae and see to it that whatever 
provisions are made for the weaker sections, 
those will be filled up and all the facilities and 
amenities will be afforded   to  them. 

SHRI SANAT KUMAR RAHA (West 
Bengal) : What about absorption of irregular1 
workers ? 

PROF. MADHU DANDAVATE : On this 
issue, I have genearlly said that all those 
demands that have been made in the charter 
will be discussed with the accredited repre-
sentatives of the trade unions and in consul-
tation and co-operation with them—I used 
these words in my Budget speech—we will be 
prepared to settle all these issues. 

There is the question of coordination of 
transport. I am very happy that a number of 
hon. Members from both sides of the House 
brought forward a very important point. 
Today, the Railways are suffering to a. certain 
extent because there is lack of coordination 
between the three wings of transport—the road 
transport, the railway transport and shipping. It 
will be our best effort to see that all the 
Ministries concerned come together, try to 
coordinate their efforts and an integrated 
transport policy will be evolved with the help 
of which nobody will suffer and if there is 
competition, it will be a healthy competition. 
Ultimately, it is through competition that one 
can grow provided that competition is a 
healthy one and we shall encourage this 
healthy competition. 

There was a reference to the re-structuring of 
the Railway Board.    Sir,    I wish to make it 
very clear that even! when I belonged to the 
Opposition, I never demanded the scrapping  
of the Railway Board.    I never made any 
irresponsible demand.    While sitting in the 
Opposition, every time I spoke— and I spoke 
every year on the Railway Budget while sitting 
in the Opposition for the last four years—I 
demand that what is needed is not demolition 
of the Railway Board but the re-structing of the 
Railway Board, I am very happy to 
announce—in fact I, have already announced it 
earlier—that we will work out the details and 
expeditiously implement    those   
recommendations.    The Administrative    
Reforms Commission   had already   made   its   
recommendations.   All those 
recommendations were shelved in the shelfs of 
the previous Government.   On the first 
available opportunity,    we have taken out 
those recommendations from the shelfs and in 
the very first formal Budget,.   I have 
announced  that broadly we have accepted the 
recommendations of the Administrative 
Reforms Commission and  we shall implement 
them effectively, so that the structure is 
changed.    The change of structure implies two 
important elements.    It is the composition of 
the Board, the size of the Board and the powers 
and functions of the Board.   We should be 
able to bring about devolution and 
decentralisation of powers of the Board. I am 
convinced, after talking to trade unions 
throughout the country,   that even in petty 
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matters the General Managers powers have 
been limited. More powers will have to be 
placed in their hands. For many problems 
which could have been dealt with at the local 
level, they have to come to Rail Bha-van and 
whenever files travel from one place to 
tanother, their mobility also suffers. As a 
result of that, we will have to see that more 
devolution and decentralisation of powers is 
brouhgt about by bringing about a re-
structuring of the Railway Board. 

Two hon. Members had raised the point that 
as far as steam locomotive goods trains are 
concerned, their speed is going down. But you 
must try to understand what has been 
happening in the last few years. In 1960-61, 94 
per cent of the traffic was hauled by steam 
locomotives and only 6 per cent by diesel and 
electric locomotives. In 1975-76, with more 
dieselisation and more electrification, the ratio 
was 32 per cent steam and 68 per cent diesel 
and electric. Formerly when more steam-
engines were there, there were a number of 
goods trains that were fast but they were not 
stopping at all the stations. Now when more 
diesel and electric engines have come up, 
relatively the number of steam locomotives 
has gone down. Naturally when their number 
is low, they are something like passenger 
trains. They do not carry passengers but they 
have more halts. And if there are to be more 
halts, those of you who were students of 
physics know that the speed is the average 
speed and if it is to be adjusted to a particular 
value and when there are a number of stops, 
before you come to a particular station the 
speed has to be brought down and ultimately 
you bring the entire train to a dead halt. And if 
these experiments are repeated at a number of 
halts, you will find that the average speed of 
the goods train is bound to go down. This is 
one of the reasons why dieselised and 
electrified goods train are moving at a rapid 
rate. As far as the goods trains hauled by steam 
engines are concerned, because of the tilting 
balance you will find that the speed has gone 
down to some extent. 

Sir, I do not want to take much time of the 
House. Regarding refreshment stalls and book 
stalls a number of complaints were lodged on 
the floor of the House.    There 

are certain contracts that have been given 
earlier. The contracts have been signed. The 
contracts will terminate at a certa in point of 
time. After that we will have to bring about 
certain changes. But I assure you that in the 
future, whenever the old contracts are 
terminated when the period is over, our general 
approach and policy will be, whenever we get 
co-operative societies with integrity and 
honesty, they will always be given the priority 
over the private contractors in the running of 
refreshment stalls. That will be the general 
approach. As far as book stalls are concerned, 
the suggestion is that the educated unemployed 
should be given the contract for running the 
book stalls. I am all for that. As a teacher I am 
more in favour of that suggestions. But there is 
a difficulty with the students. We have called a 
number of students and asked them, "Are you 
prepared to take it up ?" They said there were 
financial difficulties. They cannot raise the 
resources. Therefore, we will have to help 
them get loans from the banks. To those 
educated unemployed youths who are able to 
raise certain finances so that they will be able 
to raise a fairly good structure of stalls and 
make a good number of books available, we 
will be prepared to give the contract. That will 
be the general approach. 

I do not want to say much again about 
amenities. As far as the double-decker coa-
ches are concerned, some people expressed 
the doubt that on the upper deck there will be 
a number of vibrations. It is true that as you 
go higher and higher from the lower floor, the 
movement sideways increases and therefore 
there will be more jerks. I was also having the 
same impression till I went to Madras and 
inspected the coach. And you will be 
pleasantly surprised to know what happened. 
Our concept of the double-decker coach is 
something like the double-decker bus in 
Bombay or Calcutta which is twice the height 
of a single storey. But it is not so. They have 
constructed the prototype in such a way that 
even in a double-decker, the increase in height 
is just six inches only. They have a sort of 
curve at the bottom. They have fixed up the 
lower seats like a mezzanine floor and fixed 
up the other seats and, therefore, if you take 
the entire height is it not more than six inches.    
Of 
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[Prof. Madhu Dandavate] course, the floor 
has been lowered down. The whole 
construction of the prototype compartment has 
been made in such a way that the double-
decker compartment is already on the line. I 
have already travelled by it and tried it as an 
experiment. The height will be only six inches 
more and, therefore, the difficulty of having a 
number of vibrations on the upper deck will 
not be there. 1 have personally inspected that 
and I have suggested certain mechanical 
changes. Another prototype also is being 
constructed in which the number of toilets and 
other facilities will be twice what they exist in 
the present one. We have made a constructive 
suggestion and already it is being implemented. 
1 have already inspected that prototype and 
after checking it two or three times we will be 
able to put in wherever the Janata trains, 
especially the long-distance passenger trains 
are there. 

Sir, I do not want to take much of your 
time. Regarding new lines I would like to say 
only one thing. I told it to the other House and 
I would repeat it here. About forty Members 
have suggested 75 new lines and if you take 
the estimate of the total cost, it will be Rs. 
1,369 crores. If all of them are going to be 
implemented there will be a lot of difficulty. 
Therefore, we have to set certain priorities 
Therefore, hon. Members should not get 
angry if I gave precedence to the recom-
mendation of one Member over the other 
because, ultimately we will have to set 
priorities. 

Only one more dimension we want to add 
to the priorities followed so far. So far, the 
Railways were considered as an infrastructure 
for the building up of industries in a particular 
backward region; agriculture was not taken 
note of. But we will introduce one more 
dimension, and that is that the needs and 
requirements of agricultural development, the 
movement of agricultural products from 
surplus areas to the backward regions and the 
deficit regions, will also be considered as an 
additional criterion for the building up of the 
infrastructure. Taking that into account, we 
will be prepared to proceed further after 
spelling out all these things. 

Yesterday, our friends from Kerala asked 
question: What is going to happen to the West 
Coast Railway? As the traditional prejudice 
goes, it is not supposed to be the Railway 
restricted only to Maharashtra. It will begin 
from Maharashtra, it will pass through Goa 
and it will touch Kerala and ultimately we 
want it to end at Kanya-kumari. In the true 
sense, it will be a moving symbol of 
integration of the entire southern zone— and I 
want to bring about that integration. The only 
thing is that this House must help us. As far as 
the Ministry is concerned, as I said in the 
other House—and I will repeat it here-as far 
as the Ernakulam-Alleppey line is concerned, 
as far as these routes are concerned, we have 
taken a decision that we will await the 
clearance of the Planning Commission. The 
moment we get the clearance, we will proceed 
further with the construction of these lines. 
This is what I wanted to announce. 

SHRI    JANARDHANA     REDDY      : 
(Andhra Pradesh) : Besides the new lines, 
there are certain lines which were already 
sanctioned, but work has been delayed. For 
example, the Bibinagar-Nadikude line. 

PROF. MADHU DANDAVATE : I am 
coming to that. So, this is regarding the new 
lines. Now, there are certain lines where the 
work relating to conversion has already been 
started. There are certain new lines which 
have been taken up but somewhere the lines 
have got stuck. It will be our concern to see 
that whatever resources are available are 
diverted to those schemes which are already 
in operation and which have yet to be 
completed. That assurance I want to give to 
the honourable Members. 

Sir, this is all I would like to say. I 
have  tried  to take note of ................  

SHRI VEERENDRA PATIL (Karnataka) : 
I suggested something about the 
electrification of the Bangalore-Madras track 
and also conversion of Hubli-Miraj-Hospet 
line and taking up a new line between Hubli 
and.... 
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PROF. MADHU DANDAVATE : Those 
75 suggestions to which I referred also 
included the suggestions that were made by 
my friend. honourable Shri Veerendra Patil. In 
terms of priorities, he himself suggested—and 
I am very happy that it was Veerendra Patilji 
who suggested this in this House—that if we 
tried to have a very big net and tried to hit at 
every scheme, nothing would be implemented 
and, therefore, priorities would have to be 
fixed.      I can assure him    that 

when we fix up the priorities all the sugges-
tions which he has made, including the laying 
of new lines and the conversion of lines, will 
be borne in mind. 

THE VICE-CHAIRMAN (SHRI LOKA-
NATH MISRA) : The House stands ad-
journed till  11 A.M. tomorrow. 

The House then adjourned at 
forty-eight minutes past four of the 
clock till eleven of the clock on 
Friday, the 17th June, 1977. 
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